Form-No—HNE=26 FRIDAY, JUNE 11, 2021
[Pursuant to rule 30 the Companies ({fhcorporation) Rules, 2014] Dnﬁ:ﬁ IT_E_ EIJEDEE:PTLFHHH‘EIFED
LM LSS - L5t
BEFORE THE CENTRAL GOVERNMENT, REGIONAL DIRECTOR, Regd. Office : P-7, Green Park Extension, New Delhl- 110016, 10 = N AN : | AL EXPRE S S WWW.
—  MINISTRY OF CORPORATE AFFAIRS, Phone; 011- 2167775 | Website: www.oraclecradit.co.in .FINANCIALEXPRESS.COM
—W-ESTER-N—R-EGtON’—M-U-M-m— E-mail: infogoraclecredit.co.in, oracle _creditimyahoo.co.in
In the matter of sub-section (4) of Section 13 of Companies Act, 2013 and clause (a) of sub- gf:;';“::::;;:‘:f;‘:gﬂih:;:;‘;‘;::_‘::u‘;’éff:ﬁ:gf}”;éﬂ';ﬁ;?_g?fg:::;:‘:::
rule (5) of rule 30 of the Companies (incorporation) Rules, 2014 ¥ . p : by : -
Mr. Aditya Vikram Kanoria (Acguirer 1) and Mr. Mandeep Singh ["Acquirer 2")
And g ¢
. X . . . ) (herainafter collectively referred to as “Acquirers”) to the Public Sharehalders
In the matter of M/s. Bljoys_hr_ee Polytex Private Limited having its rfeglster_t_ad office at of Target Company [“Shareholders”) under Regulation 26(7) of SEBI (Substantial THE STATE TRADING TARAI FOODS LIMITED
304, Karsan Nath Bmldlng, 328/332 Samuel Street, Vadgadl, Masud (W), Acquisition of Shares and Takeowers] Regulations, 2011 and subseguent ﬂﬂ l“"ﬂ ﬂﬂ'"ﬂ" ’ )
Mumbai - 400 003 - Petitioner amendments thereto (~SEBI{SAST) Regulations”) OF INDIA lll'n‘IIIEIl REGD OFFICE: 13, HANUMAN ROAD, CONNAUGHT PLACE, MEW DELHE110004. Tel Mo.: 011-41018639
NOTICE : i - S 5 UA Bowt. of lindla En CIN NO.: LYST420L1%¥90PLC 039201 Website: www. taraifoods.com Email: grences tilifgmail.com
; ate LN " H
Notice is hereby given to the General Public thatthe-company proposes to make application to the 2. [Name of the Target Ovacle Crodit Limited Ra A i EXTRACT OF AUDITED STANDALONE FINANCIAL RESULTS
Central Government under section 13 of the Companies Act, 2013 seeking confirmation of Company (TC) —Tender fﬂf Valuation of STC's FOR THE QUARTER EHDE[} 315T MARCH, 2021 (RS IMLACS)
alteration of the Memorandum of Association of the Company in terms of the special resolution 3. | Details of the Offer Offet Is being made by the Acqulrers pursuant immovable properties at oo oo TErscedini | Corratnont. T
passed at the Extra ordinary general meeting held on 10th June, 2021 to enable the company to pertaining bo the TS to Regulation 3(1) and Regulation 4 of SEBI locations of the ¢ nunhl; Quarkef Quarter | ing Cuarter | Year Y e
change its Registered Office from "State of Maharashtra” to State of West Bengal” (SAST) Regulations for the acquisition of upto T __“Sf_l'ﬁ.l.l.l'l:_n'_ T Farticulars ending ‘ending ending | ending | ending
Any person whose interestis likely to be affected by the proposed change of the registered Office 14,435,000 (Fourteen Lakh and Forty Three s Eﬁ;&gﬁu 1:: dais dg fﬁ;‘;ﬁmm | 31052021 | 31422020 | 31032020 | 31.03.2021 | 31.03.2020
of the company may deliver either on the MCA-21 portal (www.mca.gov.in) by filing investor Thousand) fully paid-up equity shares of face ; ; AUNTED |UNAUDNTED  AUDITED | AUDNTED | AUNTED
molaint form or o be delivered or send by redistered post of his/her obiection value Rs.10/- each, representing 26.00% of the STC Invites E-bids from Government . : ! | 71 o e
complaint form or cause to be delivered or send by registered post of his/her objections total squity and voting share capital of the Approved Valuers having relevant 1 | Total income from aperations {net) 55 | 7 | 8.1 | 7| 5
supported py an affidavit stating the nature of his/her interest and grounds of opposition to the Target Company at a price of Rs. 10.41/- experience, for camying out Valuation of 2 | Mt Profit ¢ {Laoss} tor the penod (belore Tax, Exceptanal
Regional Director, Western Region, Ministry of Corporate Affairs at the address Everest 5th Floor, (Rupees Ten and Forty One Paisa Only) per immaovable properties of STC located andfar Extraardinary ilems| 212 -B.3 -14.8 -2t4 -3
100, Marine Drive, Mumbai - 400002, within Fourteen days from the date of publication of this Equity Share {"Offer Price’). payable in cash. al various locations of the country. For 3 | Met Protit / [Loss) for the pericd bedare tax {after Exceptional | ' | '
Notice with a copy to the petitioner company atits Registered Office address as mentioned below: & | Name of the Acquirer(s) | 1. Mr, Aditya Vikram Kanoria ("acquirer 17 details incl;mling further updates/ andlar Extraordinary feme) s 1 165 137 B
304, Karsan Nath Building, 328/332 Samuel Street, Vadgadi, Masjid (W), Mumbai - 400 003 and the Person Acting | 2. Mr. Mandeep Singh ["Acquirer 27} comgendum, I any, please visil websites . 4 | Met Profit / (Loss) for the period after 154 (aMer Excaptianal ' '
For & On Behalf of the Petitioner iy CaiEaik (AT Wik www.siclimited.co.in and eprocure.gov.in/ aniiar Extraordinary ilems) 273 4.1 6.5 AT B8
Bijoyshree Polytex Private Limited idsciihn o L - eprocure/app on regular basis. Y [ — | P 3 [ i '
Sd/- 5. |Mame of the Manager |Fast Track Finsec Private Limted | Raletilompeshemahie|neame fac . pary '-“'i"“F“E'"E
Dated: 11th June, 2021 (Varun Sarda) to the Offer SEBI Registration Ne.- INMOODOT1237 E[I':r'll"ﬂel'l-::i"_"‘“ I:LEIE’EP:P:‘*'::, :3‘“ g et - - s - -
. o : . B-502, Statesman House, 147 Barakhamba | \OMGENENRILE MCOME YN WK i | | LTI L. ) P
Place: Mumbali Director = DIN (5129654 Road, New Dethi- 110001; Tel+31 11 43023809 B | Paid Up Equity Share Capital [Face Valug Re 10v) | 153641 [ 153641 | 153641 | 153641 | 153641
:J;:iﬂf'tﬁkm“ﬁ“ﬂz;ﬁﬁ;imm 7 | Reserves [exchuding Revalualion Resere & Detdil balance m
T B 0 3 ks = Profif and Lass Ak as shaven in he Balance Sheel of praviaus
Shetrﬂ n le |tEd T ﬁ Contact person: Mr. Vikas Kumar Verma 4R AE - 2 2
. = : : | yoar) e Lo IO o ) S 0, . O 8 B
@ Reqd. Office: Plot No.1, Bommasandra Industrial Area, == T B [ Membiens orh i o Wb net Glarl Ja (Elasmeran]. B | Basic and Diuted EFS (NOT ANNUALISED) (afier Tax
Hosur Road, Bangalore - 560095, CIN: L21014KA1580PLC003642, COILER B e | reitnREE Rmen HAgRak iR exceptianal and Extraardinary charges]
Website: www.shetrongroup.com; Email: investors@shetrongroup.com Ph: 27832290/91/92/46 ,:mcf"! e E_E:E:'Fd j :g g EE E H g }f g E‘f
Extract of Audited Financial Results for the Fourth Quarter and 7. |IDC Members IDC members are Independent Directors on SOBHA LIMITED s . z uilic s
Year Ended 31st March, 2021 relationship with the TC [the Board of the TC. None of the IDC members _ Mates:
iR in Lakhs except Eamings per Share data) {Director. Equity Shares | hold any equity shares or has entered into any CIN: L45201KAT995PLCO18475 ¥ The Enancial resulls of the company hane been prepaned in accardance wih the Indian Accounling Standards (ind A5) prescrived under
: = 2 : awwned, any other other contract//relationship with the TC Registered & Corporate Office: ‘SOBHA’, LSecton 133 of the Companias Act 2013, read with the redevand rules imsuad thersundar
s Eﬁﬁr e?ll;:ard ?:1-;:5‘ contact) relationship), if | except ashdi{ectcur“s ,:':ln miebual;d E\f the TFE Sarjapur — Marathahalli Outer Ring Road 3 I;%Erzra-ac risulls Bawe besn reviead by Audt Gommites and were approved al S Board MeeSng of the Dirsstors of the company bald o
Fﬂl’tlﬁu’ﬂl‘ﬂ any' and as ¢ dirperson, mam r of the Boa ORR). D bi halli. Bellandur Post ; A
Mo 3.00.2021 | 11032021 | 31.03.2020 Commitiess (ORR), Devarabisanahalli, Bellandur Pos g e : = ! - =i :
B - _ ; 4 pany Bas is cperatians of manulacluring af frash, frozen eds and vegalables and ere s na segment 1o ba reporlesd as per
Avsdibed Adiled Audited 8. | Trading in the Equity Mone of the IDC members has traded in Equity B?EGA%‘;)O%3253301§3 IND A5-108
1.| Todal Income from Dpﬂfﬂ.ﬁﬂl’l I:I'IEt:I 4238 17184 163549 Epﬁi5:_r":3thhe"rl::5‘:‘3‘fu'lti95 ?;alr:;i::;m;mir:ﬁ: T_fﬂttr:'.i Lig'—:;?%;ri one: - 1 FPreviaus Bgures have Besn regmuped, reciissified wherever congidered nesessary 1o confoem 1o e curranl period préasenlalian
2.| Net Profit | {Loss) for the period (before Tax, ¥ : > : for TRRAI FOODS LIMITED
; i : : Membears Announcement dated March 08, 2021 or the Sdi-
Exceplional arrl:ln_::r Extracrdinary items) &0 178 113 period from Public Annauncement Bl the date NOTICE i
3| Net Profit | {Loss) for the period before tax of this recommendation. OTICE Reeulation 29 DIRECTOR
{after Exceptional andlor Extraordinary items) &0 -178 113 5. | IDC Members None of the IDC Members Tias any contract/ N pursuant to Regulation Place: Rudrapur DIN: 004053527
4.| Net ProfitiLoss) for the period after tax ralationship with the relationship with the Acquirer, and 47 of the SEBI (Listing Crate: 10,06 2021 MAKMAGING DIRECTOR
after Excaptional andior Extraordinary itams# 41 -196 BE Acquirers [Director, Obligations and Disclosure
[ P . Y ; ] Equity Shares owned, g ; ;
5.| Total Comprehensive Income for the period P e oy Requirements) Regulations, 2015 is
[Compriging ProfitLoss) for the period {after tax) relationship), if any hereby given that, the proposal of Meah VMavur Tnfra Limited
and Other Comprehensive Income (after fax)| 35 -218 6B 10. | Trading in the Equity Mot applicable approval of Audited Standalone and g w y . ) o
6.| Equity Shara Capital an a0l anl shares/other securities C lid . . (Formerly known as Poddar Infrastructure Limited, there before known as Transoceanic Properties Limited)
. onsolidated Financial Results for . . . . . -
7.| Reserves [excluding Revaluation Reserve of the acquirer by IDC the quarter and financial year ended Regd. Office:MHB-11/A-302, S.arvodaya Co-Operative Housing Society Ijtd, Near Bhavishya Nidhi Building,
a8 shown in the Audited Balance Sheet of Members 31 March 5001 4 Service Road, Khernagar, Bandra (E), Mumbai - 400051
the previous year” ; ; : N. |[Recommendationon | The IDC is of the view that the Offer is fair and st arch, 4 o an CIN:L51900MH1981PLC025693 Website:www.meghmayurinfra.com
5. |Eamings Per Share ShE PN LiTeAsID . |IaEchbla SanRys, Lie SAanaKiets Shouk recommendation of dividend if any, EXTRACT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER AND
(a) Basic 0,39 242 0.76 ekt e i e on the equity shares of the Company FINANCIAL YEAR ENDED 31ST MARCH, 2021 (Rs. In Lacs )
T : - : ill be considered by the Board of
{0} Diluted (.38 2.4 075 12, |Summary of reasons for |IDE membsrs have reviewed the Public W% QuarterEnded | QuarterEnded | Quarter Ended Year Ended Year Ended
Moles: 1. The above Audied Firancal Resulls,as recommended by the Audi Commitize were recommendation Armpnpenent;  Arwc). Detaiod ;. Pt Directors of the Company at the | Sr. Particulars 31.03.2021 31.12.2020 31.03.2020 31.03.2021 31.03.2020
i ; : - 4 ; Statement (['DP57). Dwaft Letter of Offer meeting scheduled to be held on No. . . . : .
approved by the Board of Direclors atits Mesting hald an 101h June, 2021, A5 raquired under Regulation {"DLOF) and the Letter of Offer ("LOF7). issued Tuesday. June 22. 2021 instead of th (Audited) (Unaudited) (Audited) (Audited) (Audited)
330f SEB| {Listing Obligaions and Disclosure Requiremenis) Regulations, 2015, The siatutory audiors by Manager to the Open Offer on behalf of the Hesday, June 22, <hat Tistead ot T :
have conduchad $he auditof inancial stabements and have expressad an ungualified audit opinion. Acquirers. originally ~scheduled meeting on 1 I:?rla;r']:r?sm?n:rt?m
- i - f Based on review of PA, DPS, DLOF and LOF, Saturday, June 12, 2021. ! - - - }
= !.H}am‘m ISan;mm:lI:JﬂhEdﬂ?m'ﬂ{Tmt:.jrﬂdan.erl?.l:manualE!Eﬁl'lmnmi!wnh{mg S'EF IDEC is of the view that the Offer Price of Rs. 2 Net Profit / (Loss) for the
Exchangs under Regulstion 33 of SEBI [Listing Obligations and Disc osure equeremens) 10.41/- per Equity Share offered by the . period (before Tax,
Raguiations, 2015, The full format of the Cuaderly Financial Resulls are avaiiabis on the websiles acguirer is in line with SEBISAST) Regulations Further details may be accessed from Exceptional and/or
of the Stock Exchange at hitp:iwww bseindia.com and the website of the Company & and appears to be fair and reascnable the website of the Company Extraordinary items) -2.59 .2.29 -3.55 13.37 14.72
hitp:'shetrongroup.in/pdiid8aT75ad-ce25-4bdd-8954-20b407e 199 2. pdf 15. | Details of Independent | None www.sobha.com or the website of 3 | Net Profit / (Loss) for the
3. Figures of the cormesponding period have been re-classifedregrouped wherever considered Advisars, if any Stock Exchanges where the securities period before tax (after
necessary By Order of the Board f :ir;{.ﬁ;:ﬂ:aum tobe | Nane of the Company are listed viz. Exceptional and/or
Far Shetron Limited indi indi Extraordinary items -2.59 -2.29 -3.55 -13.37 -14.72
Place: Bengalun Diwakar S Shetty To the best of our knowledge and belief, after making proper enguiry. the www.nseindia.com or www.bseindia.com. 4 | Net Profit / ({oss) fgr the
Chate: 10.06.2021 Evacutiva Chalrman & Whaola Timea Diraclor infarmation contained in or accompanying this stakemant is, in all material L . f f
— - respect, true and comect and not misleading, whether by omission of any For Sobha Limited period after tax (after
informaticn or otherwise, and includes all the information required to be Vighneshwar G Bhat Exceptional and/or
snnnﬂs nn IHn In lIHITEn disclosed by the TC under the SEBI[SA5T) Reqgulations. Place: Bangalore Company Secretary and Extraordinary items) -2.59 -2.29 -3.55 -13.37 -14.72
I[G ] For and on behalf of the Committes of Independent Directors of Date : June 10, 2021 Compliance Officer 5 | Equity Share Capital 630 630 630 630 630
CIN:L72200TG1996PLC023823 Qracle Credit Limited T T T T B T AT 6 Reserves (excluding
— Registered Office: Plot No.111, Road No.10, Jubilee Hills, Hyderabad — 500 033 Sd/- may be addressed to investors@sobha.com.” Revaluation Reserve as
Ph : +91-40-67191000, e-mail: info@sagarsoft.in Website: www.sagarsoft.in Date: June 10, ﬁ::llil H*'-:::’L'r”“:;'l"“:l::‘ng shown in the Balance Sheet
(@ i e of previous year) 38.29 51.66
S . D % El . 7 Earnings Per Share of
Notice is hereby given that pursuant to the provisions of the Companies Act, 2013 read with u extraordinary items)
rules made thereunder and the SEBI (Listing obligations and Disclosure Requirements) d Basic : -0.04 -0.04 -0.06 -0.21 0.23
Regulations, 2015, Companies are permitted to serve various notices/documents to its ) CIN: L55100MH1985PLCO53417 ) Diluted: -0.04 -0.04 -0.06 -0.21 0.23
members through electronic modes. Reg. Off.: Unit Mo.202, Morya Blue Moon, Off New Link Road, Andheri West, 8 | Earnings Per Share of
Further, in view of present circumstances caused due to COVID-19, the Ministry of Corporate Mumbai - 400 053, Maharashtra, Rs. 10 Each (after
Affairs (MCA) vide its circulars no.14/2020, dated 8" April, 2020, no.17/2020 dated 13" April, I -4 17 mail: haindialim " m [Feu: ndia iR extraordinary items)
2020 and n0.20/2020, dated 05" May, 2020 and no. 02/2021 dated 13th January 2021 has 1ol faasEn T EINAK: hehdky imited S amall.som, NVeRaUE- Wink e Basic : -0.04 -0.04 -0.06 -0.21 0.23
allowed certain class of companies to conduct their Extra-Ordinary General Meeting (EGM) and EXTRACT OF STATEMENT OF STANDALONE AUDITED FINANCIAL RESULTS Diluted: -0.04 -0.04 -0.06 -0.21 0.23
Annual General Meetings (AGM) through Video-conferencing (VC ) or other Audio Visual Means FOR THE QUARTER AND YEAR ENDED 31ST MARCH, 2021 (Rs. In Lakh) :
(OAVM) during the calendar year 2020 and 2021 and send financial statements (including Notes: ] ] ] ) )
Board’s Report, Auditor’s Report or other documents required to be attached therewith) and Sr. Quarter Year Quarter 1. :th; :frﬁreirﬂﬁgtgfgi ;e?gtI;SJhuar:lgggzer reviewed and recommended by the Audit Committee and approved by the Board of Director
g?tl(\j\?ﬁhm ﬁ}eene;ag I\/Iegtmgs 0 the.members only t.hrough e-mails registered -Wlth the company Ne. ended ended ended 2. The Company has adopted Indian Accounting standards (Ind AS) with effect from 1st April,2017 and accordingly the above result
pository participant / depository.  Further SEBI vide circular No. Particulars Foaz02i | 3t/o3i2021 | 31/03/2020 . . . . . . h
SEBI/HO/CFD/CMD1/CIR/P/2020/79 dated 12" May, 2020 and SEBI/HO/CFD/CMD2/CIR/P/ have been pfepared in accordance with t_he Companies (Indian Accounting Standards) Rules,2015 prescribed under Section 133 o
2021/11 dated 15" J 2021 has al laxed th, . t of furnishing hard f {Audited) {Audited) {Audited) the Companies Act,2013. As per SEBI Circular No. CIR/CFD/FAC/62/2016 dated 5th July,2016 the Company has presented Ind A
A IR ate haxﬂuar;g as also relaxed the requirement of furnishing hard copy o . . compliant financial results for the corresponding 4th quarter and Financial year ended 31st March,2021
nnual Reports to the Members. 1 | Total income from operations 415.86 1027.85 531.02 3. The Auditors of the Company have carried out Audit Report for audited financial results for the 4th quarter and Financial Year ended
The Company shall accordingly be sending all notices and documents like General Meeting e, Met Profit / (Loss) for the period 31st March,2021 as required under SEBI (Listing Obligations and Disclosure Requirements) Regulations,2015.
Notices (including AGM) Financial Statements, Directors’ Report, Auditors Report, Postal Ballot bt I E : Fand / E di , 56.00 52 AR 174 4. The above is an extract of the detailed format of Quarterly/Annual Financial Results filed with the Stock Exchanges under Regulation
papers and other communications as may be applicable to the members through electronic {before Tax, Exceptional and / or Extracrdinary items}) 6. (152.68) (1.74) 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the Quarterly/Annual Financial
mode at the designated email addresses as furnished by them in the manner prescribed under 3 Met Profit [ (Loss) for the period before Tax Results are available on the websites of the Stock Exchange(s) and the listed entity. (URL of the filings i.e. www.bseindia.com &
the Companies Act, 2013, SEBI (Listing obligations and Disclosure Requirements) Regulations, (after Exceptional and / or Extraordinary items) 56.00 (152.68) (1.74) www.meghmayurinfra.com) ) ) ) ) ) )
2015, and the relevant rules and circulars applicable in this regard. : 5. As the Company has only one business segment, disclosure under Indian Accounting Standard 108 on “Operating Segment “ issued
The 25" Annual General Meeting of the company will be held on Wednesday, the 7" July, 2021 at ki | Mgt Frafit 7 ALess] for-Me:penca-aler do: by the Institute of Chartered Accountants of India is not applicable.
4,00 p.m. through Video Confegrence (“VC”F; ) éther Audio Visual Means 3(/"‘0AVM”) Khembers {after Exceptional and / or Extracrdinary items) 1a8.00) 1143.68) 17.16 For MEGH MAYUR INFRA LIMITED
may note that the Notice and the Annual Report for 2020-2021 will be available on the website of 5 | Total comprehensive Income for the period Place: Mumbai Mitul Shah
the Company, www.sagarsoft.in. [comprising Profit / (Loss) for the period (after tax) Date:10.06.2021 Managing Director
In view of the above, Members are requested to register their e-mail addresses, Mobile Nos or and other Comprehensive Income (after tax) B.48 {127.20) 5.53 Din:00509114]
changes therein, ifany and PAN in the following manner: ; Equity Share Capital 1623.84 1623.84 1623.84
Members with physical holding: A signed request letter mentioning your folio no. and the email rd Reserves (Excluding Revaluation Reserve as shown
id/Mobile No/PAN (Self attested copy) that is to be registered (scanned copy of the signed - Bal [ g f ! a 4.4
request letter) may be sent to the company’s e-mail id info@sagarsoft.in and / or to the i “"? atance Er'_E'ET of previous year) 0.00 1084.45 0.00
company’s registrar and transfer agents, M/s. KFin Technologies Private Limited email id: 8 | Earnings per equity share (of Rs. 10/- each)
einward.ris@kfintech.com {for continuing and discontinued operations) MUTU AL
Members with Demat Holding: Register/Update through respective Depository Participants 1. Baszic: 0.05 (0.78) 01,05
(DPs) (Any such updation effected by the DPs will automatically reflect in the company . ;
subsequent Records) 2. Diluted: 0.05 10.78) 0.09 MUTUAL FUND

Mote: The above is an extract of the detailed format of Audited Financial Results for the quarter and year
ended on 31zt March, 2021 filed with Stock Exachange under Regulation 33 of the SEBI (Listing Obligations
and Disclosure Reqguirements) Regulations, 2015. The full format of the said results is available on the

The company request all the members who have not yet registered or updated their email
addresses/Maobile no./PAN with the company to register the same at the earliest.

Please ignore this notice if your email id is already registered with us.
For and on behalf of Sagarsoft (India) Limited

Sd/-
J.Raja Reddy

BHAROSA APND KA
HDFC Asset Management Company Limitad

A Joint Venture with Standard Life Investments
CIN: L5991 MH1999PLC 123027

Registered Office: HOFC House, 2nd Floor, H.T. Parekh Marg, 165-166, Backbay Reclamation,

website of BSE Lid., www.bseindia.com and on the Company's website viz. www. hsindia.in
FOR H S INDIA LIMITED

bt ey Momborns Noaa s PUEHPEﬂiﬁ;; CANSAL Ehurchgah;. Mumbai - 400 020, Phane: 022 E%ﬂai? « Toll Free Nos: 1%%1?];;6? / 1800-419-7676
ax: 022 22821144 » e-mail; cliser@ hdfchund.com * Visit us at; www.hdfcfund.com
DATE : 10TH JUNE, 2021 MAMAGING DIRECTOR/CED
PLACE : MUMBAI DIN- 00086343 NOTICE

KIRLOSKAR FERROUS
INDUSTRIES LIMITED

& Kirloskar Group Compsany

Registarad Office: 13, Laxmanrao Birloskar Read, Khadki,
Punag - 411 D03, Manarashira (Indaa)

CIN: L2NOTFNI33IFLCDE3223

NOTICE is hereby given that HDFC Trustee Company Limited, the Trustee to HDFC Mutual Fund
(“the Fund") has approved the following Distribution under Income Distribution cum Capital Withdrawal
(IDCW™) Options in the below-mentioned Scheme / Plan / Options of the Fund and has fixed
Wednesday, June 16, 2021 {or the immediately following Business Day, if that day is not a Business
Dag.rj as the Hecord Date for the same:

c@NNECT

BROADBAND

QUADRANT TELEVENTURES LIMITED

Enriching Lives

HOTICE

In respect of transfer of eguity shares to the Inwvestor Education and
Protection Fund [IEFF]]

The Matice i3 publiebed pursuant o provigsions of Section 1246) of
the Companies Act, 2013 read with Rule & of the Investor Education and
Pratection Fund SutRority i.ﬂ.r;l:_:nur|1|r‘||_-;_ Audit, Tramsher and Refuncd) Rubes,
2006 and as amended ("the Rules’)

The Rules, inter-alia, contain provisions for transfer of all shares, inrespect of
which dividend has not besn paid or claimed for seven consecutive years or

For Kirloskar Ferrous Industries Limited
g~

Mayuresh Gharpure

Company Secretarny

+ Telephone: ($20) GEOEAGAS « Fan: (020) 26813208
+ E=mgil; kfilimvestonfikiroskarcom - Websita: weew Kirloskarferrous.com

Date: 13 June 2021
Plaos; Puns

Mark haaring word "Kirkoakar” inrany form a8 suffic or gredi is cwned by 'Kirloakar
Froprigtary Limdted” and 'Kirkesker Ferrous Indusories Limited Is tha Permitted Ueer,

CIN : LOOOOOMH1946PLC197474
Regd. Office : Autocars Compound, Adalat Road, Aurangabad (Maharashtra)-431005
Telephone : 0240-2320750-51
Corporate Office : B-71, Phase VI, Industrial Area, Mohali {Punjab)-160055
Tel: 0172-5090000 ; Email; s.ﬂl::ratariaI@infntEllmnn&nt.num : Website: www.connectzone.in

Extract of Audited Financial Results for the Quarter and
Financial Year ended March 31, 2021

The above is an extract of the detalled format of Financial Results filed with the Stock Exchanges under
Regulation 33 of tha SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015
The full format of the Financial Resulls are available on the Stock Exchange websile
www. bseindia.com)and the Company's wabsile (www.connectzone.in

\ ] it/ ( ] By Order of the Board

For QUADRANT TELEVENTURES LIMITED
Dinesh Ashokrao Kadam

Director

(DIN : 08282276)

Date : June 10, 2021
Place of Signing : Aurangabad

financ“.ep..in

Name of the Scheme / Plan / Options NAV as on

June 9, 2021
(¥ per unit)

HDFG EMP 11770 March 2018 (1) -
[Regular Option - Normal IDCW Option

'HDFG FMP 11770 March 2018 (1) -

12.8038

| Plan launched under HDFC Fixed Maturity Plans (“FMP") - { Series 39:

Amount of
Distribution
(T per unit)

Face Value
(¥ per unit)

rcre, to the investor Education and Protection Fund (IEPF), Rs. in Lakh) 12 9287 Entire
It is noticed from the records that certain Members of the Company hawe not l: EIF_I%ET_DP_IEH_I’_’JEWFLL@PW Dl}tlﬂ-ﬂ Distrihutaj}le
encashed their dividend warrants and their dividends have remain Quarter Ended Year Ended HDFC FMP 11770 March 2018 (1
laimed for c ti from the financial year 2013-2014 At AU AL - 10.1487 Surplus#
:M:Im‘:mti;r:fv::;;:nnilecirwe:::ﬁ :}T ; it '::“é' ]':I'a Rk ﬂi : Particulars 31.03.2021 | 31.12.2020 | 31.03.2020] 31.03.2021 | 31.03.2020 Regular 'Dp’nnn GLIEI'TEH"I,I' FDGW 'DF]’[IEIFI '
LIS L H =4 ] 1 ﬂ'!il L, - ™ TR EITERT Fhalite C-CI LI L e IFLR I IERL 100 103 § E E - ] L Oy e e <
the concermed Members, whose egquity shares are liable to be transferred to Audited Unaudited Audited Audited Audited HD‘FE FMP 1 1??'3 MHI'I:"I: EDIE- [1:I 10.1556
'rhurllE:lF uarauantdl-:v th.r; Sa;d F?ulga Tfhi: L‘Enml:van':' h{:ﬁ I]JEpl:I‘IEadci duta::ili‘:::tﬂf Total income from operations 11.478.79] 11.344.46 | 10,797.49 42 893.33 45 728.01 DIFEIZ.‘T Option - GLJEITEﬂ'!,-' IDCW Option : |
such Members and equity shares due for transfer to the on its wekbsite, :
viz, W sirioskarferrous.com The Mambers are requested ta verify details E"Ihi';gﬁg:'%;“‘gﬁ; fﬁ;ﬂ? gﬁgﬁzﬁ (3,102.85)| (2,946.80) | (1,699.69) | (12,597.60)( (11,352.09) * The entire distributable surplus at the time of maturity (i.e. on the Record Date) shall be distributed.
of unclaimed dividends and eguity shares liable to be trensferred to the IEFF Extranrdinarly itemsﬁ
Nastice i given to all such Members to make a valid claim to the Company of Pursuant to the Distribution, the NAV of the IDCW Option(s) of the above Plan
the Registrar and Share Teansfer Agent (RTAwith a reguest letber duly sighed Ld::ﬂl:rlénr:lrtﬂl;[Lig?lsa:lrﬁ:‘g:ggpﬁ'ﬁ]lﬁ {ED- 1 EQE?} {2-9458':]':' 5.849‘31 i29-51 532] {455238] wuuld fa" tn the EItEnt uf Eul:_h distrihutinn Hnd Statutnw |E‘v}|1 |f Eny
h_',' all halders along with praper dentification preafs for claiming unpaid F
dividend sums, 5o that the equity shares sre not transferred to the [EPF andior Extraordinary itams) Amount will be paid, net of applicable tax deducted at source (TDS), to those Unit halders / Beneficial
o ey ke o il e e S 1 il Elé?ﬁfr] fg;ﬁﬁ;ﬁi’ﬁﬁ’. (20,120.57)| (2,946.80) | 5849.01 | (29,615.32)| (4,652.38) Owners whase names appear in the Register of Unit holders maintained by the Fund / Statements of
kit bl fetmebeliai b et ki, inary icial Ownership maintained by the Depositories, as applicable, under the IDCW Option(s) of the
shares to the |EPF without any further notice pursuant to the procedure set and/or Extraordinary items) Bﬂﬂﬂflﬂ!a P ¥ po ' PP '
out in the said Rules, Me claim shall lie against the Company in respect of Total Comprehensive Income for | (20,110.34)| (2.952.01) 5 83047 (29,593.76) (4,665.39) aforesaid Plan on the Record Date,
ursclaimed dodidend sums and equity shares transferred 1o thae [EPF pursuant tha pEI’i{jd [l'.: Dﬂ\pl’iEiﬂg Praofity ' ' ' [ '
e o St of by el s o i pi en A1 i B pvecaid
Members are reguested to note that unclaimed dividends and equity shares and Uther Comprehensive M u Wery constral f LLInET | Ies dnsl ut o unp n
transferred to the IEPF {including benefits, if any, on such shares) can be Income (after tax)] COVID-19 situation. Such Unit holders are advised to opt for payout through electronic mode(s) at
claimd Back fmm the IEEF Autharity afver nllowing procedupe presoribed fn Equity Share Capital (Face value | 6,122.60] 612260 | 6,122.60 6,122.60 6,122.60 the earliest due to the inherent benefits of such modeis) such as convenience of the credit of the
Fe Fules . @ac R : ; : b : :
:FD-: a::; SETE——— of Re. 1/- each) | | distribution proceeds into their bank account directly as also avoiding loss of payment instrumeants in
he contacted at below mentioned address: NS UGG e mhon (2,22,480.46)| (1,82,895.71) transit o fraudulent encashment, Please arrange to send us a copy of a cancelled cheque of your
Contact Details of the RTA | Contact Details of the Company Balance Sheet of previous year) bank account to have the electronic payout mode enabled.
Lirik Initifries I Private Limited | Kirtoskar Ferrous Industries Limited ETWR”'”Q‘? pﬂtl?m“‘ (Face Value Intimation of any change of address / bank details should be immediately forwarded to the Investor
Akshay Comples, Black No. 202, 12, Laxmanrao Kirloskar Road o T ks Service Centres of the Fund {for units held in non-demat form) / Depository Participant (for units held
Second Floor, Maar Ganesh Temple, Khadki, Pune 41003 Basic (Rs.) (3.29) (0.48) 0.96 (4.84) (0.76) '
e T Homd, i anac) Teaphofe (oL e RotaaR Diluted (Ks.) 3.26 0.48 {JleIE 4,84 0.76 S
mﬁﬁ;ﬁé«'ﬁfﬁfiﬂ}ﬁﬁ'E'I‘E“ Email - kfilinvestor@kirloskar.com (3.29) (0.48) S (4.84) (0.78) In view of individual nature of tax consequences, each investor should seek appropriate advice.
uneiglinkintime. co.in | NOTES :

For HOFC Asset Management Company Limited
(Investment Manager to HDFC Mutual Fund)

Sdf-
Authorized Signatory

Place : Mumbai
Date : June 10, 2021

MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS, READ ALL SCHEME

RELATED DOCUMENTS CAREFULLY.

New Delhi
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